“Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Constitution of Ben-‘chesf 03.08.2026 to 07.08.2026

Bench | Court Room | Hon’ble President/Vice-President & Members
‘ Number , | | '
o 2 S/Shri C N Prasad, JM & G M Doss, AM
F&li 3 S/Shri Amit Shukla, JM & Arun Khodpia, AM
B | 4 Smt Beena Pillai, JM & Smt. Ratna Dasgupta, AM
A&SMC 5 "Shri Vikram Singh Yadav, AM & Smt. Debjani Mitra Neogy, JM
E 6 S/Shri Sandeep Gosain, IM& Bijayananda Pruseth, AM :
H&D 7 S/Shri O P Kant, AM & Anikesh Banerjee, JM (5t to 7t Aug.)
D (2.30 p.m) S/Shri Pawan Singh, JM & Prabhash Shankar, AM (31 & 46 Aug.)
G | S/Shri N K Choudhry, JM & Rakesh Kumar Lodha, AM
J&K S/Shri Pawan Singh, JM & Jagadish, AM |
Constitution of Benches 10.08.2026 to 13.08.2026
Bench | Court Room | Hon’ble President/Vice-President & Members
Number : : . :
D 1 Justice(Retd.) C V Bhadang, President & Shri Arun Khodpia, AM
F 2 - S/Shri Sakﬁjit Dey, Vice President & Makarand V Mahadeokar, AM
c 3 S/Shri C N Prasad, JM & G M Doss, AM
B 4 Smt Beena Pillai, JM & Smt. Ratna Dasgupta, AM
A &1 5 | S/Shri Vikram Singh Yad-a‘v, AM & Siddhartha Nautiyal, JM
E 6 S/Shri Sandeep Gosain, JM & Bijayananda Pruseth, AM
H & SMC 7 SiShri O P Kant, AM & Anikesh Banerjee, JM
G 8 S/Shri N K Choudhry, JM & Rakesh Kumar Lodha, AM
- J&K | 9 - S/Shri Pawan Singh, JM & Jagadish, AM
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COnstitution of Benchés 17.08.2026 to 21.08.2026

Bench | Court Room “Hon'ble President/Vice-President & Members
Number '
D 1 Justice (Retd.) C V Bhadang, President & Shri Arun Khodpia, AM
F 2' S/Shri Saktijit Dey, Vice Presideht & Makarand V Mahadeokar, AM
C 3 S/Shri C N Prasad, JM & G M Doss, AM
| 4 S/Shri Amit Shukla JM & Rakesh Kumar Lodha, AM
B 5  Smt Beena Pl"al JM & Smt. Ratna Dasgupta, AM
A 6 S/Shri Vikram Singh Yadav, AM & Siddhartha Nautiyal, JM
E 7 S/Shri Sandeep Gosain, JM & Bijayananda Pruseth, AM
H & SMC 8 S/Shri O P Kant, AM & Anikesh Banerjee, JM
G 9 ! S/Shri N K Choudhry, IM& Prabhash Shankar, AM
_ J 11 : S/Shrl Pawan Singh, JM & Jagadish, AM
: K (2.30 pm) 9 Shri Girish Agrawal AM & Smt Debjani Mitra Neogy, JM
Constltutlon of Benches 24 08. 2026 to 27.08.2026
“Bench 'Court Room | Hon ble PresndentNlce-PreSIdent & Members
Number
D (I Justice (Retd.)' CVv Bhadang, President & Shri Arun Khodpia, AM
F 2 f S/Shri Saktijit Dey, Vice President & Makarand V Mahadeokar, AM
N 3 - S/Shri Amit,Shukla, JM & Rakesh Kumar Lodha, AM '
B 4 Smt Beena Pillai, JM & Smt. Ratna Dasgupta, AM
A 5 S/Shri Vikram Singh Yadav, AM & Siddhartha Nautiyal, JM
E 6 S/Shri Sandeep Gosain, JM & Bijayananda Pruseth, AM
H&C 7 S/ShriOP Kant, AM & Anikesh Banerjee, M
G 8 S/Shri N K Choudhry, JM & Prabhash Shankar, AM
; Jo 9 S/Shri Pawan Smgh JM & Jagadish, AM
K (2.30 pm) 5 S/Shri Slddhartha Nautiyal, JM & G M Doss AM
- SMC 11 Shn Girish Agrawal AM & Smt Debjani Mitra Neogy, JM -

e ‘H"Bench will not function on 31 & 4t Aug and the cases will be heard on 5t & 6t Aug respectively.

Sd/-
[Saktijit Dey)
v VICE PRESIDENT
Dated:. 31stJuly, 2026.

(Hindi version follows)



